FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

RIA CONSTRUCTIONS LIMITED
A COMPANY ENGAGED IN THE BUSINESS OF REAL ESTATE CONSTRUCTION
AND IN CONTRACTING AND DEVELOPING ROADS, BUILDINGS,
STRUCTURES, BRIDGES, AND OTHER INFRASTRUCTURE PROJECTS.
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with RIA CONSTRUCTIONS LIMITED
PAN & CIN/ LLP No. PAN: AADCRO0673G
CIN: U45200CH2005PLC027850
2. Address of the registered office H NO 2028/3 SECTOR 45C, Chandigarh-
160047
3. URL of website NA
4. Details of place where majority of fixed Himatgarh, Zirakpur
assets are located
5. Installed capacity of main products/ services | Details can be obtained by sending a
request at rp.riaconstructions(@gmail.com
6. Quantity and value of main products/ As per the available Audited Financial
services sold in last financial year Statement for the FY 2017-2018:

Revenue:35.96 (in lakhs)
Networth: -255.08 (in lakhs)

7. | Number of employees/ workmen Nil

8. Further details including last available 1. Audited Financial Statement for FY
financial statements (with schedules) of two 2017-2018
years, lists of creditors are available at URL: | 2. Audited Financial Statement for FY

2016-2017

9. Eligibility for resolution applicants under Details can be obtained by sending a
section 25(2)(h) of the Code is available at request at rp.riaconstructions(@gmail.com
URL:

10. | Last date for receipt of expression of interest | 27.02.2026

11. | Date of issue of provisional list of 07.03.2026
prospective resolution applicants

12. | Last date for submission of objections to 12.03.2026
provisional list

13. | Date of issue of final list of prospective 18.03.2026

resolution applicants

14. | Date of issue of information memorandum, 23.03.2026
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Last date for submission of resolution plans | 22.04.2026

16. | Process email id to submit Expression of rp.riaconstructions@gmail.com
Interest



mailto:rp.riaconstructions@gmail.com
mailto:rp.riaconstructions@gmail.com
mailto:rp.riaconstructions@gmail.com
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Ankur Bansal

Resolution Professional

Reg no.: IBBI/IPA-003/ICAI-N-00370/2021-2022/13820

In the matter of M/s RIA CONSTRUCTIONS LIMITED

Registered Address with IBBI-SCO 66, Sector 47D, Chandigarh-160047
Correspondence Address-SCO 66, Sector 47D, Chandigarh-160047
Email ID registered with IBBI-ip.caankur@gmail.com

Email Id for Correspondence: rp.riaconstruction@gmail.com

Mobile No: +91-9988-251003

Date:12.02.2026
Place: Chandigarh


mailto:ip.caankur@gmail.com
mailto:rp.riaconstruction@gmail.com

THURSDAY, FEBRUARY 12, 2026

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

CAN FIN HOMES LTD.

Branch Address: B-3,UGF, Deekay Tower,Vibhuti Khand, Gomti Nagar, Lucknow-226010

E-mail id: lucknow@canfinhomes.com, contact Mo, 0622-4085123/ TE25079125

DEMAND-NOTICE
Notice Under Section 13{2) of the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act 2002

Wharaas tha undersigned being the Authorsed Officar of Can Fin Homes Ltd., under SARFAESI Act and in
axarcise of powars conferred under Section 13(12) read with Rule 3, issued Demand Notice under Section 1.3(2)
of the said Act, calling upon the Borrowers / guarantors listed hereunder (hereinafier referred to as the "said
Borrowers"), to repay the amounts mentioned in the Notice, within 80 days from the date of receipt of Notice, as
p}er details given balow. _ o

he said Motices have been retumed undeliverad by the postal authorities [ have not bean duly acknowledgead by
the borrowers. Hence the Company by way of abundant caution iz effecting this publication of the demand naotice
{as per the provisions of Rule 3 (1)). The undersigned has, therefore, caused these Notices to be pasted on the
premises of the last known addresses ol the said Borrowers, as per the said Act.
As sacurity for due repayment of tha loan, the following assets have bean morgaged to the Company by the
respective parties as detailed below

41 2
ut et

CIN : LBST10KA198TPLCRORESY

Sr. Mame of Borrowers! Guarantors with address Amount claimed|  Description of the Date of
Mo, g . e Secured Asset MNPA
Mlice
1. (1) Mr. Amit Kumar Shukla S/o Mr. Raj Kumar Shukla Rs. Residantial House DniE'E.'l.D‘l 2026

{Borrower), 2) Mrs. Moni Shukla W/O Mr. Amit Kumar| 24,17 ,646.00 House No-179 Part of
Shukla (Co-Borrower), 1st Address: - Plot No. 20 & 21, As on Plot Mo, 20 & 21, H’.hasra{
Khasra No. 391 Village-Rahim Magar, Dudauli, Ward-| 29.01.2026 |No, 391, Gayalrn Nagar, |
Faizullaganj, Lucknow-226013 Maubasta Lucknow-|
Guarantor:-1) Mr. Nitish Srivastav S/o D § Srivastav, 226021, Boundaries-|

PUBLIC NOTICE

(Under Section 102 of the Insolvency and Bankruptcy Code, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MR. VIVEK AGGARWAL
(“PERSONAL GUARANTOR”) TO M/S SHREE VARDHMAN INFRAHEIGHTS
PRIVATE LIMITED (“CORPORATE DEBTOR”)

Notice is hereby given that the Hon’ble National Company Law Tribunal, Principal Bench,
Delhi under section 100 of the IBC, 2016, has ordered the commencement of insolvency
resolution process against Mr. Vivek Aggarwal (Personal Guarantor to M/s Shree
Vardhman Infraheights Private Limited), residing at D-95, Pushpanijali Enclave, Pitampura,
Saraswati Vihar, New Delhi 110034, vide order dated 05.02.2026. The creditors of Mr.
Vivek Aggarwal are hereby called upon to submit their claims with proof on or before 21st
days from the date of issue of the notice i.e., on or before 28.02.2026, to Mr. Jalesh Kumar
Grover, Resolution Professional appointed by the Hon’ble NCLT, Principal Bench, Delhi,
under the provisions of Insolvency & Bankruptcy Code, 2016, having its office at SCO-818,
1stFloor, Sector-13, NAC, Chandigarh-160101, mail id- pg.vivekaggarwal@gmail.com.

The creditors shall have to submit their claims to the Resolution Professional as prescribed
under regulation 7 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Personal Guarantors to the Corporate Debtors) Regulations, 2019, in Form-B.
The last date for submission of claims of creditors will be 28.02.2026. The creditors may
submit their claims by way of electronic communication, or through courier, speed post or
registered letter.

The prescribed form for submission of claims can be downloaded from following link:
https:/libbi.gov.in/en/home/downloads.

Note: Submission of false or misleading claims with proof shall attract penalties or
imprisonment in accordance with the provisions of the Insolvency and Bankruptcy Code,
2016 and any other applicable laws.

Creditors are requested to clearly mention their contact details (Mobile No. and
Email Address) in the claim form to facilitate prompt communication for verification

KDDL LIMITED

(CIN : L33302HP1981PLC008123)

Regd. Office: Plot No. 3, Sector - Ill, Parwanoo, Distt. Solan (H.P.) - 173220
Tel.: +91 172 2548223 / 24 Fax: +91 172 2548302
Website: www.kddl.com ; Email id: investor.complaints@kddl.com

STATEMENT OF UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER AND NINE MONTHS ENDED 31 DECEMBER 2025

(Rs in Lakhs except earnings per share)

Add-B1 53 Sector B, Near Pet Care Aliganj, Lucknow, ;East: Others Properdy,| of claims.

Uttar Pradash 226024 Wast: 20 Feel wide|
2) Mr. Devi Prasad Sio Mr. Ramkhelavan, Add: Road, Morth: Others!
813/P/007 Shyam Vihar Colony, Nirala Nagar, Sitapur Property, South: Others|
Road, Lucknow-226020 Property

* Payable with further Inferest al confraciual rales as agreed from the date mentioned above Ul date of payment, |
You are hereby called upon to pay the above said amount with contracted rate of interest thereon within 60 days
from tha date of publication of this notice, failing which the undersigned will be constrained to Initiate action under
SARFAESI Act to enforce the aforasaid sacurity. Further, the allention of borrowers [ guarantors is invited (o

Date: 11.02.2026
Place: Chandigarh

pravisions of Section 13 (8) of ihe Acl, in respect of ime available to them to redeam the securad assals
Place: Lucknow A Sdi-
thorised Office
an Fin Homes Ltd,

Date: 12.02.2026 Can omes
{ TR T T (A Govt. of India Undertaking) @ E-AU CT I 0 N
mm Syndicate I SALE NOTICE

Canara Bank Regional Office Karnal Namaste Chowk, Near Hotel Deventure, Sector-16, Karnal
PHONE NO. 01842205019, 8572801719, Email: recrokar@canarabank.com

E-AUCTION SALE NOTICE

SALE NOTICE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT,
2002 UNDER RULES 8(6), 8(9) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Motice is hereby given to the public in general and in particular to the Bormower (5) and Guarantor (s) that the below descnbed Immovable properties
mortgagedicharged to the Secured Craditor, the possassion of which has been taken by the Authorised Officer of Canara Bank will ba sold on "As is
where is”,"As is what 5", and "Whatever there is” in Eauction arranged by the service provider BAANKNET.COM (M/s PSB Alliance Pvt. Ltd),
(Contact No.T046612345/ 6354910172/ 8291220220/ 9892219848/ 8160205051, Email : support.baanknet.comi@psballiance.com/
SUPPORT.BAANKNET@procure2d7.com),

LAST DATE OF RECEIPT OF EMD 1§ 10.03.2026 UPTO 5:00 P.M.
DATE OF E-AUCTION IS 12.03.2026 (12:30 PM TO 1:30 P.M.)

(with unlimited extension of 5 minutes duration each till the conelusion of the sale)

aeI das Canara Bank

Earnest Money
Depaosit (EMD}
jim Rs.)

3 Canara Bank : Kaithal Branch, A Gair Mumkin Plot Including |[Rs 12,78,792.91 s, Rs Symbolic
NGRS R S R W S hed Having Area|(Rupees twelve Iakhs[ 08.04 takh 0.81 Lakh Possession

TG mG BT BIEL BRI Measuring 130 Square|seventy nine thousand seven hundrad ninety two and paise ninety one only Jas
M/= Jai Maabalazundri Shutter| Yards = 0 Kis 4 Missarsal|on 12,06.2024 plus further interest & other charges (minus recovery, if any)

Repair Works Borrower|Representing 43/270 Share In Land Measuring 1 Kis. 7 Mis. Comprised In Khasra No. 305(0-3). 480 {1-0),
Ground Floor, Shop No, 14-a, Vpo 581(0-4), Kittas 3 Vide Jamabandi Of Village Geong For The Year 2016-2017 With Speciic Possession Out
Geong, Kathwar Road, Near Dr, Of Khasra No. 581(0-4) And As Described In The Spot Inspection Report Of Patwanhalqua Dated
Narash. Kaithal Distt kaithal — 26.08.2021 Situated Al Village Geong, Tehsil And Distt. Kaithal, Vide Reqgd. Trasnfer Deed No, 658711
136027 Sh, Jogl Ram S/o Neki Dated 24.11.2020 Entered In The Ofice Of Sub Registrar Kaithal And Vide
; | Regdtatimanama/supplementary Deed No. 68791 Dated 07-09-2021 Entered In The Office Of Sub
Ram Proprietor Village Geong, Registrar, Kaithal And Vide Mutation No, 3842 Having Cersai d: 200058575554, Bounded As Under Morth;
Distt. Kaithal - 136027 Sarak share-aam ,South: Plot of Krishan ,East : Plat of Shilla Ram, West : Sarak Share-aam
Other terms and conditions:

A} The property is being sold with all the existing and further encumbrances whether known or unknown o the bank. The Authorized officer’Secured
Creditor shall not be responsible in any way for any third party claimsfrights/dues. The purchaser should conduct due diligence on all aspects related
to the property to his satisfaction, The bidder are advised to in their own interest to satisly themselves with the title and corectness of others details
paraining to the secured assels including the sizelarea of the immovable secured asset in question and also ascertain any other
duas/liabiliiesiencumbrancas from the concemed authorities o their satisfaction bafare submitting the bid. Tha purchaser shall not be entitlad 1o
maka any claim against the authorizad officer/Securad Craditors in this ragard at a later data.

B) Auction [ bidding shall be only through "Online Electronic Bidding ™ through the website hitps:/fbaanknet.com/ Bidders are advised to go through
the website for detailed terms before taking par in the e-auction sale proceedings.

C) The property can be inspected, with Prior Appointment with Authorized Officer on the dates mentioned in Sale Notice.

D) The property will be scid for the price which is morethan the Resane Price and the participating bidders may improve thair offer further during auction process.

E) EMD amount of 10% of the Reserve Price'is to be deposited inE-Wallet of M/s FSB Alliance Private Limited (BAANKMET) portal directly or by
generating the Challanthereinto deposit the EMD through RTGSMEFT in the account details as mentioned in the said chaillan.

F) After payment of the EMD amount, the intending bidders should submit a copy of the following documents/details on or before 10.03.2026
upto 5.00 p.m. to Canara Bank Branch by hand or by email.

i) Demand Draft/Pay order towards EMD amount. If paid through RTGS/NEFT, acknowledgement receipt thereof with UTR Mo

ii) Photocopies of PAN Card, 10D Proof and Address proof, However, successful bidder would have to produce these documeants in arginal 1o the Bank
at the time of making payment of balance amount of 25% of bid amount,

iii) Bidders Name, Contact No,, Address, E-Mall 1d

Iv. Bidder's Ale. details for online refund of EMD.

G) The intending bidders should register their namas at portal https:{fbaanknet.com/ and get thair User ID and password free of cosl. Prospective
bhidder may avall online training on E- auction from the service provider baanknel, (Confact Mo, B281220220/9892219848/8160205051,
support.baanknatipsballiance.com).

H) EMD deposited by the unsuccessiul bidder shall be refunded o them. The EMD shall not carry any interest.

I} Auction would commence at Eeserve Price, as mentioned above. Bidders shall improve their offers in mulliplies of E2.10,000/- The bidder who
submits the highest bid (above the Reserve price) on closure of 'Online” auction shall be declared azs successiul bidder. Sale shall be confirmed in
favour of the successful bidder, subject to confirmation of the same by the secured creditor,

J) The successful bidder shall deposit 25% of the sale price {inclusive of EMD already paid), immediately on decianng himiher as the successful bidder and
the balance within 15 days from the date of confirmation of sale by the secured creditor., If the successful bidder fails to pay the sale price, the deposit made
by him shall be forfeited by the Authorized Officer without any notice and property shall forthwith be put up for sale again, For sale proceeds of Rs.50.00
Lakhs (Rupesas Fiflty Lakhs) and above, the succassful badder will have to deduct TDS al the rate 1% on tha Sale proceeds and submit the original raceipd of
TDS certificate o lhe Bank.

K) All eharges for conveyance, stamp duty [ GST, registration, NDC charges etc., as applicable shall ba borne by the succassful bidder only.

1) Tha successful Bidder is liable to pay all society dues, municipal taxes / panchayat taxes / elactricity/ water charges / other charges, duties and taxes
whatsoever, including cutstanding, ifany, in respect of and/or affecting the subject property.

M) Authorized Officer reserves the right to postpone / cancel or vary the terms and conditions of the e=auction without assigning any reason thereof,

M) In case there are bidders who do not have access to the internet but interested in paricipating the e-aucton, they can approach Canara Bank
Regional Office Karnal Mamaste Chowk, Mear Hotel Deventure, Sector-18, Kamal, PHONE NO. 01842205019, BEF2801718, Email:
recrokar@canarabank,com as a faciltating cenire

Reserve Price Poszession

[in Rs.)

Total Liabilities as
on specified Date

5L Eranch Name/Mame & Address of
NO,

Brief Description of

the Borrower(s)/ Guarantor(s) Property/ies notice

SPECIAL INSTRUCTION/CAUTION

Bidding in the last minutes’seconds shoukd be avoided by the bidders in their own interest. Meither Canara Bank nor the Service Provider will
ba respongible for any lapsasfailure {Intemet falure, Power failure, etc.) on the part of the bidder or wendor in such cases. In order to ward off
such contingent situation, biddars are requested o make all the necassary arrangements/aitermatives such as back —up, power supply and
whatever else required so that they are able to circumvent such situation and are able to participate in the auction successiully,

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002

Date :- 11.02.2026 Place :- Karnal Authorised Officer, Canara Bank

8 Particulars Standalone Consolidated
No (Refer notes below) Quarter Corres- Yoar to date | Quarter Corres- | Year lo date
ended -panding figures for ended sponding | figures for
H Quarter the current k)| Quarter | the current
December ended perlod ended | Dacember | ended 31 | period ended
2025 | 31 December | 31 December| 2025 December | 31 December
2024 2025 2024 2025
{Unaudited)| (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited)
1| Telal income from operalions 13716 0808 37880 61522 48328 162312
2 | Nat Profit' [Loss) for the period 3458 14486 BU8E 5682 S671 14771
from ordinary activiles (belore
lax, excaplional Hems andior
Sd- gxtraordinary ilems)
Mr. Jalesh Kumar Grover 3 | Ned Profit’ (Loss) for the peniod 3456 1446 G986 65437 5871 14526
Resolution Professional in the Insolvency Resolution Process of from ordinary activities bafora lax
IDBI Trusteeship Services Limited vs Mr. Vivek Aggarwal (alter exceptional flems andlor
Reg. No. IBBI/IPA-001/IP-P00200/2017-2018/10390 F::1rﬂnr¢1|nr|r‘y [haims)
Email For Correspondence: pg.gautamchoudha mail.com ; - - - -
Emgil Regd. Wﬁ)t?] ?BBI —jk.groveng%gmail.com 4 | Nl Profit! (Loss) for the panad 3045 1613 5678 3828 4715 10066
Mb. +91-77194-02001, +91-91-95010-81808 from ardinary activities after tax
(after exceptonal ftems andior
" " extraordinary tems)
IMPORTANT 2 | Tolad Comprahensive [ncomed 3082 1613 BaA0 4009 4544 11180
: : : (Loss) for the panod [comprising
Whilst care is taken prior to profit for the period (after tax) and
acceptance of advertising L':;H:: Iﬂ'if;]mpft‘hﬂ"‘-‘-l'-'ﬂ Income
copy; itis notpossible to verify 6 [Padup equily share capiial| 1230 1230 1230 1230 1230 1230
its contents. The Indian (Face value in Rs 10 per share)
Express (P) Limited cannot 7 | Eamings per share (of Rs 10V-
be held responsible for such sach) (notannualized),

transactions with companies,
associations or individuals
advertisingin its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an

Motas

Stock Exchange

1. The abova Unaudited financial resulis wara reviewad by tha Audit Committee and approved by tha Board of
Directors at its meeting held on 11 February 2026, The unaudited financial results for the current quarier and
nine months endad 31 December 2025 have bean subjectad to limited review by the Stalutory Auditors of the
Company, The unmodified raview report of the Statutory Auditors s being fMed with tha BSE and National

2. The above is the extract of the detailed formal of the unaudited quarterly and nine months financial results
filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosura
Reqguiremants) Regulations, 2015. The full format of the unaudited quarterly financials, yearly financials and
results are available on the websites of the Stock Exchangesi.e. www. bseindia.com and www.nse.india.com
and Ihe company's wabsile www. kdd|.com

T

=

For and on tha behalf of Board of Direclors

Yashovardhan Saboo
(Chalrman and Managing Director)
DIN-DDO12158

advertisement in any Place: Zurich (Switzerland)
manner whatsoever. Date: 11 February 2026
FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
RIA CONSTRUCTIONS LIMITED

A COMPANY ENGAGED IN THE BUSINESS OF REAL ESTATE CONSTRUCTION AND IN
CONTRACTING AND DEVELOPING ROADS, BUILDINGS, STRUCTURES, BRIDGES, AND
OTHER INFRASTRUCTURE PROJECTS.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with| RIACONSTRUCTIONS LIMITED
PAN & CIN/LLP No. PAN: AADCR0673G

| CIN: U45200CH2005PLC027850
H NO 2028/3 SECTOR 45C, Chandigarh-
160047
3. | URLofwebsite | NA
4. | Details of place where majority of fixed | Himatgarh, Zirakpur
assets are located
5. | Installed capacity of main products/'Detailscanbeobtainedbysendingarequestat
services rp.riaconstructions@gmail.com
6. | Quantity and value of main products/|As per the available Audited Financial
services sold inlast financial year Statement for the FY 2017-2018:
Revenue:35.96 (inlakhs)
Networth: -255.08 (in lakhs)
7. | Number of employees/ workmen | Nil
8. | Further details including last available|1.Audited Financial Statement for FY 2017-
financial statements (with schedules) of| 2018
two years, lists of creditors are available at| 2 Audited Financial Statement for FY 2016-
URL: 2017
9. | Eligibility for resolution applicants under | Details can be obtained by sending a request at
section 25(2)(h) of the Code is available at| rp.riaconstructions@gmail.com
URL:
10. Last date for receipt of expression of| 27-02-2026
| interest |
11. Date of issue of provisional list of 07.03-2026
prospective resolution applicants
12.] Last date for submission of objections to|
provisional list
13 Date of issue of final list of prospective |
resolution applicants
14| Date of issue of information memorandum, |
evaluation matrix and request for
resolution plans to prospective resolution
applicants
15.] Last date for submission of resolution plans | 22-04-2026
16.| Process email id to submit Expression of | rp riaconstructions@gmail.com
Interest

2. | Address ofthe registered office

12-03-2026

18-03-2026

23-03-2026

Ankur Bansal

Resolution Professional

Reg no.: IBBI/IPA-003/ICAI-N-00370/2021-2022/13820

In the matter of M/s RIA CONSTRUCTIONS LIMITED

Registered Address with IBBI-SCO 66, Sector 47D, Chandigarh-160047
Correspondence Address-SCO 66, Sector 47D, Chandigarh-160047
Email ID registered with IBBI-ip.caankur@gmail.com

Email Id for Correspondence: rp.riaconstruction@gmail.com

Mobile No: +91-9988-251003

Date:12-02-2026
Place: Chandigarh

Fleeadily Agro Industries Limibed
CEN:-LOT 11 SHRTI9APLCB3 2244

Regd, Office: Village Bhadsen Umri, Indri Road Tekel (edri Disél,
Eamel, Haryana-132117, Emadl [d--pleccadilygroupddaeedifimadl. com

in Commplance to the provisiors of schadula || & |1 of the Fmvestor Education and
Frotecticn Fund Aughanity, 9 4ccounting. Audit, Transter and Befund) Rues, 2016
and suhsequenl amendmenis mada therebo. it & hereby notfied forinformation of
al concered that the shasholder whosa namels) ane ghen bakow eifher
s suncesson(s) Mmommessis) have mamated the compamyregstrar that the
share cerlificatels) of Rs-10v- each detailed  befow have hesn bast i
fransf‘mispleced and that duplicate thereal i physicd / demal form ba
iz Cradied to them. Kindly note that if no abjection from any persan &
recefved within 14 days would be issued ' credited 1o Se sharshaoidsrs.

Shara Cer.
Mams Ho.

No ol

Faliz Na, Share

Dis. &1, No,

Do0ases [Misha Guptaf 160189150159 | 506848841
DO09aBS [Misha Gupta] 153512150512 | 25722071
0003685 [Misha Gupta] 112655112550 | 21149121
(003885 [hisha Gupiaf 112558112558 | 21149021
D03ss [hisha Gupta] 112557112557 | 21148821
B0EES IT'H“WEI "_-'|U|EE|II1255E- 112556 | 2114862121 148520 100
p0n9ses [hena Guptalt12555- 112553 |21 14a21[21148820] 100

The public Iz herahy wanted against purchasing or cealing in 2y way n e above
chare certificate. Any perzanis) who hasthave any claimis) with e compamy in
regpect of the sakd shareis) Certificates shaoukd iodge such claim #1 5 Regisiemo
nffice at the address gaen above within 15 days of the publication of this notice
after whicly no cdaim wil be entartained and me company will proceed with
fasuancs alduplicats sharecertificet

Date- 17,12, 2025
Place: Chandlgarh

Diz End. Ma

S06B35401 1000
2aT23470| 500
21149220| 100
21143120f 100
21149020] 100

Piceadily Agre Indusiries Limiad
Ed/- Comipany Secratary

Hinduja Housing Finance Ltd.
Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-

600015. Branch Offices: 2nd Floor, 212B &212C . Plot no - TC/G-2/2 &
TC/G-5/5 Cyber Heights, Vibhuti Khand, Gomtinagar
Lucknow, UP - 226010 Email: auction@hindujahousingfinance.com

HEM DAL
HEISARG FINARICE

RLM - Brajesh Awasthi - 9918301885 + CLM - Rahul Singh - 9997535262

PHYSICAL POSSESSION NOTICE
Whereas the undersigned being the Authorized Officer of the HINDUJA HOUSING FINANCE LIMITED
under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 (No. 3 of 2002) and in exercise of powers conferred under section 13(12) read with Rule 3 of the
Security Interest (Enforcement) Rules, 2002 issued a demand notice was issued on the dates mentioned
against each account and stated hereinafter calling upon the borrower (hereinafter the borrower and
guarantors are collectively referred to as the "the Borrowers") to repay the amount within 60 days from the
date of receipt of said notice.
The borrowers having failed to repay the amount, notice is hereby given to the borrower and the publicin
general that the undersigned has taken possession of the property described herein below in exercise of
powers conferred on him under sub-setion 4 of section 13 of Act read with rule 8 of the Security Interest
EnforcementRules, 2002 on this the dates mentioned against each account.
The borrower/guarantor in particular and the public in general is hereby cautioned not to deal with the
property and any dealing with the property will be subject to the charge of the HINDUJA HOUSING
FINANCE LIMITED for an mount and future interest at the contractual rate on the aforesaid amount
together with incidental expenses, costs, charges, etc. thereon.
The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in
respect of time available, to redeem the secured assets.

JANA SMALL FINANCE BANK

L& B haduied Commarcial Bankl

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business
Park, Challaghatta, Bangalore-560071. Branch Office: 16/12, 2nd Floor, W.E.A Arya Samaj Marg, Karol Bagh, Delhi-110005.

E-AUCTION NOTICE

PUBLIC NOTICE FOR SALE THROUGH E-AUCTION UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY
INTEREST ACT (SARFAESI ACT) 2002, READ WITH PROVISO RULE 8(6) & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES 2002.

The undersigned as authorised officer of Jana Small Finance Bank Limited has taken possession of the following property in exercise of powers conferred under section 13(4) of the SARFAESI ACT. The Borrower in
particular and public at large are informed that online auction (e-auction) of the mortgage property in the below mentioned account for realisation of dues of the Bank will be held on "AS IS WHERE IS BASIS" and

Sr. LAN Nos. / Name of Borrowers / Demand Notice Date Amount

No Guarantors & Address Date of Possession Outstanding

1.|UP/LKN/LUKN/A000000961, Mr. Anil Kumar Gupta S/o 25.10.2024 Rs. 779873/-
Tez Narain Gupta, Mrs. Renu Gupta W/o Anil Kumar 07.02.2026 as on 14.10.2024
Gupta, Both At: EWS /111 Sec. H Jankipuram Kursi PHYSICAL along with further
Road Gudamba Thana Lucknow, Urban, Lucknow, charges and interest
Uttar Pradesh, India - 226021

Description of the Property: Plot on Khasra No.109 ka Minjumla situated at village RasoolpurKayasth,
Pargana- Mahona, Tehsil -BKT District- Lucknow; Sub Registrar and District- Lucknow. Ad Measuring
Area 55.762 Sq Mt. Boundaries: North by 15feet wide road, South by Bhoomi Deegar, East by Bhumi
Seller, Westby Bhumi Seller.

Date: 12.02.2026, Place: Lucknow Authorised Officer, Hinduja Housing Finance Limited

$

&
4 INIAN
= EAR e

EJ HEVAL

THE LATEST

"AS IS WHAT IS BASIS" on the date as prescribed as here under.
sr. | Loan Account Name of Original Borrower/ Date of Date of Present Outstanding |Date & T.ime of Reserve Price in Earngst Money Dgte and Last Date, Time
N Co-Borrower/ Guarantor ) ) balance as on Inspection of Deposit (EMD) in | Time of & Place for
0]  Number 13-2 Notice | Possession 08.02.2026 the property INR INR E-Auction Submission of Bid
1 Rs.9,64,945.02 Rs.6,42,731.00 Rs.64,273.10 17.03.2026, Before 5.00 PM
1) Mr. Saddam, (Rupees Nine Lakh 0:50:62:;6 (Rupees Six (Rupees Sixty | 18.03.2026 | jana Small Finance Bank I “ B " S| " Ess
Slo. Yakoob (Applicant), Sixty Four Thousand : Lakhs Forty Two Four Thousand . Ltd., Branch Office: 16/12,
47919420001379 2) Mrs. Ujma, W/o. Mr. Saddam 15-07-2025 | 06-01-2026 | \io Hindired Forty to Thousand Seven |  Two Hundred Time: 2nd Floor, W.E.A Arya
. Five and Two Paisa ] Hundred Thirty |Seventy Three and| 11:00 AM | Samaj Marg, Karol Bagh,
(Co-Applicant) Only) 05:00 PM One Only) Ten Paisa Only) Delhi-110005.
Details of Secured Assets: All that piece and parcel of the Immovable Property H.B No.418, 1/60 Part Bakdar 1 Marla of Khewat No.25, Khatauni No.28, Khasra No.11//14(8-0) Rakba 8 Kanal, 2/1638 Part Bakdar
2 Cersai of Knewat No.31 Khatuni No.24, Khasra No.11//18(9-2), Rakba 9 Kanal 2 Marla & 1/1179 Part Bakdar 1 Cersai i.e. 1 Marla 3 Cersai i.e. Total Rakba 42 Sq.yards of Khewat No.32, Khatauni No.35, Khasra
No.11//17 (6-11) Rakba 6 Kanal 11 Marla, situated at Waka Abadi Mauja Garhi Gujran, Mausamma Khadda Colony, Yamuna Nagar, Inside M.C. Limit of Yamuna Nagar Tehsil Jagadhari, Jila Yamuna Nagar. Owned
by Mrs. Ujma, W/o. Mr. Saddam. Bounded by: East: Property of Jamil Ahmed, West: Gali 15 Ft. wide, North: Property of Farook, South: Property of Shageel Ahmed.

The properties are being held on "AS IS WHERE IS BASIS" &" AS IS WHAT IS BASIS" and the E-Auction will be conducted 'On Line". The auction will be conducted through the Bank's approved service provider
M/s. 4 Closure at the web portal https://bankauctions.in & www.foreclosureindia.com. For more information and For details, help, procedure and online training on e-auction, prospective bidders may contact
M/s. 4 Closure; Contact Mr. Uttkarsh Adesh Contact Number: 9515160064. Email id: info@bankauctions.in/ adesh@bankauctions.in.

For further details on terms and conditions to take part in e-auction proceedings and any for any query relating to property please contact Jana Small Finance Bank Authorized officers Mr. Ranjan Naik
(Mob. N0.6362951653), To the best of knowledge and information of the Authorised Officer, there are no encumbrances on the properties. However the intending bidders should make their own independent inquiries
regarding the encumbrances, title of property put on prior to submitting their bid. No conditional bid will be accepted. This is also a notice to the above named borrowers/ Guarantor's/ Mortgagors about e-auction scheduled
for the mortgaged properties. The Borrower/ Guarantor/ Mortgagor are hereby notified to pay the sum as mentioned above along with upto date interest and ancillary expenses before the date of auction, failing which the
property will be sold and balance dues if any will be recovered with interest and cost.

TRENDS

$ FINANCIAL EXPRESS

Read 1o Lepd

Date: 12.02.2026, Place: Yamuna Nagar

Sd/- Authorized Officer, Jana Small Finance Bank Limited

epaper.ﬁnanciaiexpress.curr‘. .

New Delhi
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